
Third Series .6 Monday,  November 25, 1963 
Agrahayana 4, 1885 (Saka)

    
      

Sixth Session 
Third  

   New Delhi 



CONTENTS 
M. 

[Third SmuJVol.XXll-NtIWIIIb.r, IS to 29, 1C)63!Kartika 27 /0 Ag~4IIQ 8, 1~85 ($akall 

No. I-Monday, Nowmber 18, 19631KtJrlika :1.7, 1885(Saka) 
Member sworn 
Oral Answers to Questions-

Swred Questions Nos. I to 10 
Written Answers to Questions-

Starred Questions Nos. II to 30 
Unstarred Questions Nos. I to 48 and so to 65 

Obituary references 
Motions for Adjournment-

Escape of Mr. Walcott 
R,: alleged inaccuracy in proc:cedings 
Papers laid on the Table 
President's assent to Bills 
Supplementary Demands for Grants (General), 1<)83-64 
Demands for Excess Grants (Railways), 1961-6z 
Constitution (Seventeenth Amendment) Bill 
Ext<naion of t'me for reron of Joint Committee 
Motions r, : Committee on Public Undertakings 

Daily Digest . 

No. :I.-Tuesday, Nooember 19. IC)63/KlJf'tika ~, I88Si(Saka) 

Oral Answers to Questions-
Swred Questions Nos. 31 to 38 

Written Answers to Questions-
Starred Questions Nos. 39 to So and sz to 60 
Unstarrcd Questions Nos. 66 to 162 

Re : Motion for Adjournment and correction of record, 
Calling AnClltion to Matter of Urgent Public Imponancc 

Espionage activities by personnel of Pakistan HilJh Commission 
Papers laid on the Table 
R.: Railway accident 
Statement r.: rice position in the country 
Statement r. : sugar problem • 
Requisitioning and Acquisition of Immovable Property (Amendment) Bill-

Iatroduced 
Motions r. : Committee on Public U ndcrtaltings 
Motion for Adjoummcnt-

Escape of Mr. Walcott 
CaI1ing Attention to Matter of Urgent Pubic Importance 

Train-bus collision at Icvcl-c:roSiing ncar Ilen Statian 

DUly Di&cIt . 

COLUMNa 

1-39 

3'J-55 
~5-IOO 

loo-QI 

IOI-tO 

I I1··I:! 

IU-16 
116-17 

117 
II7 

111-2~ 

121-2.j~ 

249-5(, 

292-308 
3°8-" 
3o~-80 

380-94 
W5-'16 

J~ 
3~6-11 ) 

415 



No. 3-WIdnesday, Nqvmlber ~o, 1963/KartiluJ 39, 188S (Saka) 
Oral Answers to Questions-

Starred Questions Nos. 61 to 70 

Written Answers to Questions-

Starred Question Nos. 71 to 90 

Unstarred Question Nos. 163 to ~40 and ~~ to Z51 

Procedure re : Calling Attention Not'ces . 

Calling Attention to Matter of Urgent Public Importance-

Recent Developments along the cease-fire line in Kashmir 
Papers laid on the Table 

Mnsage from Rajya Sabha 

Committee on Private Members Bills and Resolutions-

Twenty-seventh Report 

MJtions re : Co:n:nittee on Public Undertakings 

Income Tax (Amendment) BiU-

Motion to consider 

Business Advisory Committec-

Twentieth Report 

Daily Digest 

No. 4-ThursdDy, Nqv.mber ZI, 1963/Km1ika 30, 188S (Saka) 

Oral Answers to Questions-

Starred Questions Nos. 91 to 93. 97 and 94 to 96 

Written Answen to Questions-

Starred Questions No. 98 to no 

Unstarred Questions Nos. Z52 to 255. 2H to Z83 and z86. z83 to 341 and 
343 to 345 

Introduction of Minister 

Papers laid on the Table 

Messages from Rajya Sabbs 

Preventive Detention (Continuance) Bill-introduced 

Business Advisory Committee-

Twentieth Report 

Income Tax (Amendment) BiU-

Motion to consider 

Caluaes Z and I  . 

Motion to pau . 

Slum Area. (Improvement and Clearance) Am'!ndment BiU-

Motion to consider 

East Punjab Ayurvedic and Unanai Practitioners (Delhi Amendment) Bill-
Motion to consider, A. passed by Rajya Sabha 

Dally Digest . 

No. S-Friday, Nqv."wer, 22, 1 63IAg ~  I, 188S (Saka) 

Oral Answers to Questiona-

Starred Questions Nos. UI to U3 and uS to 15z 

Written Anawers to Questions-

Starred Questions NOl. U4 and 133 to 1,0 

Unstarred Questions No. 346 to 356, 361 to 403 aud 404 to 4111 

Calling Attention to Mmer of Urgent Public Importance-

Reported Damage to Indian Embassy in Baghdad 

Re. Motions for Adjournment 

COLUMNS 

530-80 

580-93 

593-646 

646-52 

65~-6~ 

668-70 

670-11 

671 

671-768 

790 

791-98 

799-'l32 

8)2-j7 

81,7-901 

902 
902-05 

905-06 

906-21 

~3- 1 

951-5a 

951-52 

95Z-IOZ7 



Papers Laid on the Table 

Messages from Rajya Sabha 

Clarification of statement on rice position 

BusinesS! of the Houss . 

iii 

East Punjab Ayurvedic and Yunmi Pracdtioners (Delhi Amendment) Bill 

Motion to consider. as passed by Rajya Sabha 

Motion to pa.. . 

Industrial Employment (Standing Orders) Amendment Bill-

Motion to consider. as passed by Rajya Sabha 

aau.e :z to 7 and I 
Motion to pass 

Demands for Supplermntary Grants (Genera') 1963-64 

Committee on Private Members' Bills and Resolutions-

Twenty-seventh Report 

Bills Introduced-

I. Merchant Shipping (Amendment) Bill (Al7l<lndmen' D/ Smjon 456) by 
Shri Indrajit Gupta 

~. Delhi Rent Control (Amendment) Bill (Amend",.", Df S.ction (4) by 
Shri N. R. Laskar 

Constitution (Amendment) Bill (Amendment 0/ Articles 136, %:16 .Ic.) by Sltri 
Shree Naryan Das-

Motion to consider 

Constitution (Amendment) BilI-(Anund"..n, of artic/. 343) by Shri C. K. 
Bltattacharya-

Motion to consider 

Statement re. Crash of I.A.F. helicopter 

Daily Digest 

COLUMNa 

1140-43 

1143 

1144-45 

1145-50 

IIso-!6 

1185-86 

1186-1104 

03~4 

1104 

1104-00 

1 O~IO 

111o- ~ 

1%:15-55 

1155-56 



,\. 

No.6-Monday, Nl1fIemher ~~. 1963/Agralur;yana 4, (88S (SakD) 

Obituary references 

DailY,Digest. 

NO.7-Tuesday, Nl1fItmMr 26, 1963IA,rahayana ~. 188S (Saito) 

Oral Answers to Questions-

Starred Question Nos. (SI to 192. 

Written Answers to Questions-

Starred Questions Nos. 151 to 180 and 193 to 210 

Unstarred Questions Nos. 419 to 424. 426 to 428, 431 to 445, 447 to 518 
. 522 to S4S, 550 to 618. 

Shon Notice Question No.1. 

Calling Attention to Mptters of Urgent Public Imponancc 

I. Reported News about handing over of of Indian Territory to East Pakis-
tan; and 

2. Incidence of Cholera 

Papers laid on the Table 

Christian Marriage BiII-

I. Evidence before Joint Committ .. : and 

2. Report of Joint Committee. 

Private Members' Bills and Resolution.-

Twenty-clghth Repon 

Election to Committcc-

Public Accounts Committee 

t; Bills introduccd-

I. Unit Trust of India Bill; 

2. Companies (Amendment) Bill; 

3. Gold (Control) Bill; 

4. Banking Laws (Miscellaneous Provisions) Bill; 

5. Central Boards of Revenue Bill; .. nd 

6. Delhi (Delegation of Powers) Bill. 

Demands for Supplementary Grants (General) 1963-64 

Daily Digest. 

No. 8-Wednssday, NOfJember 27. 1963/A,rahDyana 6, 1885 (Saito) 

Oral Answers to Questions-

·Starred Questions No. 21 1.212. and 2.14 to 22.2.. 

Written Answen to Question.-

COLUMNS 

12.65-68 

126<r-7C> 

1341-1467 

146R-69 

1469-77 

1477-S4 

14S4-90 

14"" 

. 490 

149" 

1492 

1492 

1493-95 

1496 

1496 

1497 

1497-1604 

160.~-18 

16IQ- ~ 

Starred Questions Nos. 213. 223 to 2.25, 2.27 to 229 and 231 to 240 

Unstarred Questions No •. 619 to 623.625 to 631,633 to 635, 637 to 666. 668 
to 673, 675 to 679, 681 and 685 to 690 16li8-1702 

Calling Attention to Matten of Urgent Public lmportancc-

(i) IA F helicol'ter cra,h ncar Poonch 

(ii) IAF Dakota crash ncar Banlhal Pa .. 

Papers laid on the Table 

Appropriation (No. s) Bill 1963-introduccd 

Demands for Excess Grants (Railways), 1961-62. 

170]-/1 

1711-%0 

17%0-22 

'733-23 

1723-50 



v 

CoLUMN6 

Requisitioning and Acqui,i ion of Immovabl e Pr.>perty (Am.ndmont) BiIJ-

Motion to consider 1750-182.1 

Clauses 2. and 1 182.0-21 

Motion to P'15S ' 1820-2 I 

Drugs and Magic Remedies (Objectionable Advertisements) Amendment BIll-

Motion to consider, a, passej by Rajya Sabha 182.1-38 

Calling Attention to Mmer of Urgent Public Importance-

Train-bu. callision ncor Gandhidham 1838-42 

Half-An-Hour Discu"ion re: New .. eel on CPl prvcession in Delhi 

Business Advisory Comminee-

Twenty-first Report 

Daily Digest 

NO·9-Thursday, November 28, 1961/Agrahayana 7., 1885 ~  

Oral Answers to Qae'tions-

Starred Quesions No •. 2.41 to 246, 249 to 254 

Short Notice QueS! ion No.2. 

Written Answers to Qaeslions-

Starred Questions Nus. 247, 248, 255 to 270 

Unstarred Questions Nos. 691 to 780 

Calling Anention to Mmer of U rgem Public ImportlUlce-

Eviction of displaced persons from Purana Qila 

Papers laid on the Table . 

Appropriation (Railways), Nu. 6 Bill,1963-intruduccd 

Business Advisory Committec-

Twenty-first Report 

APpropriar:on (No.5) Bill, 1963-passed 

Cem!'ani" (Ame'ldmem) Bi:;-

1867-1905 

1905-15 

1932-90 

1991,2111-J!; 

19,1-93 

1993-94 

1994 

1994-9.6 

Mot'on to consider 1996-2096 

Drugs and Magic Ramedies (Objectionable Advertisements) Amendment Bill-

Motion to consider, as passed by Rajya Sabha. 2097-2111 

Dally Digest . 21I 7-:U 

No. lo.-Friday, Novembsr 29, 1963/Agrahayana 8, 1885 (SakiJ) 

Oral Answers to Questions-

Starred Questions No •. 272 to 274, 278, 279, 281 to 286, :&88 and 289 

Written Answers to Questions-

Starred Questions Nos. 271, 275,276,287,290,291 and 293 to 298 

Unstarred Questions Nos. 781 to 828 and 830 to 8so 
Calling Attention to Matter of Urgent Public Importance-

Cloture of Ollic< of A5sistant High Commissioner for India at Rajshnhl 

Statement": rep,rted development in Berubari area . 
Statement ro: India's representation at funeral of President Kennedy 

Papen laid on the Table 

Mes&8ie from Raiya Sabha 

Durgah Khawaja Sahib (Amendme,\! ) BlJl-
Laid on the Table as passed by Rajya Sabha 

Statement": Tran58ctlon of General Insurance by LIC-

Shrf T.T. Krishnamacharf 

Business of the House 

Statement.,: ~  of Tarllf Commission etc. 

Appropriation (RaIlwayo) No. 6 Bill, 1963-paaaed 

2165-93 
2.1 93-22 II 

2:&I1-2: 

21.:2-28 

2228-32 

~232-35 

1235 

22.36-37 
21.38-39 

~ 3 -40 

:a:a4O-of1 



v, 

CoLUMNS 

Drut. and Mlgic R,me:!ie. O Jj ~, o  A:lvertiocments).AmendmeDt Blll-

M>tion to consider, a. passed by Rljya Sabha 1141-86 

zl85-86 

8~ 

Clause. :I to II and I 

Motion to pass 

Calling Attention to Muter of Urgent Public I ~ -

Rep>rtej detentiJn of an lAC DJbta by the Pal:inan authJritie. at D.·:o" 

Com"llittee on Private M'!mber,' Bills and Re30Iution.-

Twenty-eighth Report 

~ o~ r J: P.ll1iJ!H fJr Armel ,en'ice'-NithJrawn 

RelOlution re: Agricultural proJuction 
Daily Digest . 

2Z90-Z3I:I 

33':1-48 

lH9-56 

N.B.-The sign + marke:! above the name of a member on Questions, which were orally 
amwered indicate that the Question was actually uked on the tloor of the House by that 
Member. 

GMGIPND-LS 11-1549 rll) LSD-Io-J I-{;)-880. 



LOX SABRA DEBATES 

LOK SABRA 

Mondall, Nooembe7' 25, 1963/Agraho-
IIl1nl1 4, 1885 (SI1Iw) 

The Lok SabhA met At Eleven of the 
Clock 

[MR. 8PJ:Aua in the Chl1ir.] 

OBITUARY REFERENCES 

The Prime MiDlSter IUI4 MlDlster of 
E:dernal Mall'll and Minister of 
Atomic EnerIY (Shri J"awaharJal 
Nehru): Mr. Speaker, Sir, we meet 
here today und'er the sharlow of shock 
and sorrow. To many al Us it is a 
personal shock and grief. But the 
crime that has been committed was 
something more than a persl'lnal one. 
It was a ~  against humanity. A 
man has heen struck clown in the 
prim\! of yc;uth and acnievement; a 
man of ~ , vision and courage, who 
sought to serve his own people as well 
as the larser causes of the world. 

~  Kennedy revived among 
his people th'e ideals enst.rined in ~  

American Constitution and in a chang-
ing world, sought to aoply them to 
the proble'lls of today. He endeavour-
ed, not w:thout success, to work for 
the removal of the tensions that 
burden anl distract the world and to 
ensure an abiding peace. He devoted 
himself to the removal of injustice and 
inequalities among them. In his own 
great country, he laboured for civil 
liberty anoi worked ~o \nat Negroes 
might enjoy ful! freedom and oppor-
tunity wit'.lout discrimil:ltion based on 
race or colour. In the wider world 
outside, a great part at which stil! 
suffers from poverty avd lack of op-
o ~ for growth, he threw hill 
great energy aDd weight in favour of 
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the development of under-developed 
countries, so that people everywhere 
should have the blessings of freedom 
and the advantages that modem sci-
ence and h.chnolClgy giVl. 

Wealth and prosperity came to his 
own country. To these President 
Kannedy added a deeper human and 
moral ou;!ook which embraCEd in its 
Scope the ~ o  of the welld. 

To these great causes he dedicated 
himself, and the picture of a great 
President emerged which brought a 
measures of hope to the peoples of the 
world. To his high office he gave lus-
tre and grace and people in distant 
parts of the world -looked upon him 
with hope and affection. The memory 
of his great predecessor Abraham Lin-
coln, the Emancipator, was revived, 
and in the confusions and conflicts al 
the present day world came a vision of 
the "self-evident truths" that all men 
are created equal and have certain in-
alienable rights, and till these are fully 
achieved the vision of the founclers of 
the American Republic will not be 
realised in its completo:lness. 

The gracious lady, his  wife, to 
whom our thought must tum today 
in deepest sympathy, came to India, 
we had the privilege to give her an 
affectionate welcome. It was our hope 
that President Kennedy would also 
pay us a visit and he had himself ex-
pressed a wish to do so. That will not 
take place now, and an assassin's hand 
has put an end to a life which .hacl 
already !lowered so well and which 
gave promise of greater achievement 
in tire future. 

A great President and a great man 
is dead, struck down by one at hia 
own countrymen. We sorrow tor t.hlI 
as indeed we must, but perhaps he 
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[Shri Jawaharlal Nehru] 

has served the causes he cherished by 
his death even as he laboured fot 
them in his life. Let us all draw ins-
piration from his fragrant memo1'7 
and pay our homage to it. 

These words which I have sald, I 
am sure, represent not only my senti-
ments but the sentiment of all the 
Members here and all the Parties that 
are represented in this Parliament. 

Mr. Speaker: associate myself 
completely with all the sentiments 
that have been expressed. It has 
been aptly said, I am sure, that these 
sentiments have 'been expressed on 
behalf of all the people of India as 
well as the Members of the House as-
sembled together. As the news arriv-
ed about this assassination, of course, 
all of us felt shocked. Mr. Kennedy 
was the youngest and the first Roman 
Catholic President of the United 
States. Though originally, when he 
BlIsumed of'll.ce on account of his age 
and other factors, certain doubts were 
expressed, but, sinCe the day he as-
sumed of'll.ce, he had been gaining In 
stature and popularity as a great 
leader. The world knew that he 
meant what he said and he said only 
what he meant. Mr. Kennrdv was a 
man of fresh Ideas and had the cour-
age of his convictions to carry out 
t.hose ideas Into action. He WB! Uberal-
minded. with deep understanding and 
unumal courage. He had OJIened a 
new chapter in Int!'MIationa' relatione 
and after ~ contribution to the alrTee-
ment. on the test ban treaty, the world 
tension had bto .. n ~ . Thpre was 
hop!' lind faith that ~o  mnrp 
would follow, to ~  peace and 
I'f'OlIperity for humanity, He worked 
for peace and freedom. helpPd the de-
prp.ss!'d sections and was verv eager to 
~ ~  the developing countries. "or 
~  etlna'ltv he wnr'ked as a mb-
.!nnRrv and he has dipd A martyt' in 
that miPlIlD. 
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The whole world is much poorer by 
this loss, but India has special reasons 
to mourn this loss a8 destiny has re-
moved from the scene a sincere friend 
who understood our difficulties and ap-
preciated our aspirations. His prompt 
decision to rush to our aid during the 
crisi, ill 1962 and his steadfastness to 
stand by those convictions In spite of 
the hurdles would long be rem em bel-
I'd here. The world hB! lost a great 
leader and India a sincere friend. We 
mourn his loss. 

As a mark of respect, I would re-
quest the hon. Members to stand In 
~ 1  for a mlnnte. 

The Members then stood in silence for 
a shOTt while. 

Mr. Speaker: I am sorry I have 
als.:> inform the House of the sad de-
mise of Shri M. S. Kannamwar, the 
Chief  Minister of Maharashtra, who 
passed away at Bombay .:>n tt.e 24th 
November, 1963. at the age 83. He was 
a Member of the Provisional Parlia-
ment during the years 1 ~0-1 ~2. 

We deeply mourn the loss of thl. 
friend and I am sure the House will 
join me In conveying our o o ~ 

to the bereaved family. 

The HOUle may stand In silence for 
a short while to ~  I ~ sorrow. 

The Members then stood in silence fM 
a shOTt wh ill'. 

Mr. Speaker: As a mark of respect 
to the passing away, In this manner. 
of Mr. Kennedy. the House will now 
stand adjourned and meet alain at 

11 A.M. tomorrow. 

11.10 hrII. 

The Lok Sabh4 then. adjourned till 
Eleven. of the Clock on. Tuesday, 
NovembeT 26, 19631Agrahallana I!, 
1885 (oSaka). . 
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The Prime Minister (Shri 
Jawaharla! Nehru) and the 
Speaker made references 
to the death of President 
Kennedy. Thereafter Mem-
ben stood in lilence for a 
shortwhile. 

The Speaker also made a refer-
ence to the passing away of 
Shri M. S. Kannamwar, the 
Chief Minister of Maharashtra. 
who was a member of the 
Provisional Parliament during 
the years 1950 to 1951. 
Thereafter Memben stood in 
silcenee for a short while. 

As a mark of respect to the me-
mory of President Kennedy, 
the House was adjourned for 
the day. 

AGBNDA FOR TUBSDAY, 
NOVEMBER l6. 1/}63/ 
AGRAHAYANA S. I~8  
(SAKA)-

Conlideratbn and paa1inl of 
the following Bills : 

U: ~ o g Ind Acqulll 
t:on of Immo/.l-le PIop:rlJ 
(Amendment) BW, 

(ii) Drugs "nd Magic Remeelir. 
(Objectionable Ad"erdl:-
mentl) Amendment Bill. 

l. Dilcussion and votln I on : 

(i) Demands for Supplementar) 
Grants in respect nf th, 
Budg. t (GeD .... I) 1953-641 
and 

(i.") ExcelS GranDin .... pect cl 
the Budget (Railways. 1\161-
62. 
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